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CENTRAL ADMINISTRATIVE TRIBUNAL 

BANGALORE BENCH 

ORIGINAL APPLICATI0NN.106&350iT0 468/95 

MONDAY, THIS THE 16TH DAY OF JANUARY, 1995 

SHRI 3USTICE P.K. SHYAMSUNDAR .. VICE CHAIRMAN 

SHRIT.V. RAMANAN .. MEMBER (A) 

44 

1.N. Seetharamu, 
S/a N51a yanaswamy, 
Aged 40 year8, 
Technician, S.D.E. Centre, 
Mysore. 

N.D. Sundara, 
S/a N.K. Devaiah, 
Aged 36 years, Technician, 
C.T.0., Mysore. 

Basavaraju, 
S/o. Nanjappa, 
Aged 39 years, Technician, 
S/R U-I, Telephone Exchange, 
Mysore. 

H.G. Shivanna, S/a. Giriyappa, 
aged 39 years, Technician, 
S/R U-I, Telephone Exchange, Mysore. 

B.L.  Subrahmanya, S/a Late B.S. Lakshmi-
narasimha Jois, aged 48 years, Technical. 
Supervisor, S.R. Unit It Telephone 
Exchange, Mysore. 

P, Ramash, S/a P. Pararneshwaraiah, 
aged 39 years, Technician, 0/a Sub- 
Divisional Engineer, Bannimantap Area, Mysore. 

T.B. Subramanya, S/c D. Basavaiah, 
aged 39 years, Technical Supervisor, 
Telephone Exchange, Mysore. 

B e  H. Vedamurthy, S,o Veershappa, 
aged 46 years, TachnicalSupervisor, 
Telephone Workshop, 5.0.0. Phones, Mysore. 

. Appaji, S,o Sannalingappa, 
+\ aged 36 years, T.T.A. Powat Room •E.108, 
kYr,i%Gokulam, Mysore. 

0Anto Venny S/c A. Venny, 
) flaged.44 years, Technician P/R 
/ 	E.1O8.Exge. Gokulam, Mysore. 
"•I 

H,G. Manjunatha Prasad S/o H.V. Godind.ah, 
aged 33 years, T.T.A. 0/c A.E. Installation 
Mysore. 	 *00 Applicants 
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S.N. Narasirnhaawamy, S/o R. Narayena Rae, 
aged 46 years, Technician (a.s.), Switch 
Room tinitll, Telephone Exchange, Mysore. 

M. Nagendraiah, S/o R. Manner Kriahriaiah, 
aged 45 years, T.T.A. R.T.T.C, Mysore, 

R.K. Rujumdar S/o K.L. Mujumdar, 
aged 47 years, Technical Supervisor, 
Carr/P.C.M. Telephone x. Mysore. 

Balasubramanya, S/o B.P. Srinivasa Murthy, 
aged 37 years, Technician SFK, Telephone 
Exchange, Mysore. 

169 Mohammed Rafi H. S/o Mohammed Hussain, 
aged 34 years, Technician, Telephone 
Exchange, Nazarbad, Mysore, 

17. Mohemed Hidayath Ulla S/o K. Mohamed Budan, 
aged 40 years, Technical Supervisor, S.P,K, 
Telephone Exchange, Mysore, 

18, Vidya Sagar, S/o late K.C. Plariawamy, 
aged 50 years, Technician, S.R. Unit I. 
Mysore. 

M.R. Sreenjvasa, S/o RangaJetty, 
aged 35 years, T.T.A. TMG, Telephone 
Exchange, Mysore. 

N. Nirmalakumari, ld/o R.V. Diwakara, 
aged 33 years, Technician S/R Unit II, 
Telephone Exchange, Mysore. 

B.M. Jagadeesh Nharthy, Sfo Late 8. Mylar Rao, 
aped 39 years, Technician, Unit II, Telephone 
Exãhange, Mysore. 

K. Swarna Latha, w/o N.A. Ravindranath, 
aged 38 years, Technical Supervisor, 
O/o the D.E. Internal, Mysore. 

P.K. tlijayendra, S/o P.R. Krishna Murthy, 
aged 47 years, Technician Telex I/O, 
Telephone Exchange, Nysore, 

$ISTRA 4. K.P. Nanjunde Gowda, 5/a  Puttananjaiah, 
aged 40 years, Technician, C.T.0., Mysore. 

f 	 .T.C.Kuvempunagar, Mysore. 

Subbarao, S/o N. Srinivasa Rao, 
' 	d 53 years, S.T.S. Inatructèr, 

26/P Shankar, S/o Sri Perumal, 
ad 50 years, R.T.T.C. Mysore. 

M.  

Swamy, S/o Man, 
aged 48 years, Chief Technical Supervisor, 
O/o Director, R.T.T.C., Mysore. 	..• 	Applicants 
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(.R. Prasad, S/o K.S. Ramaswarny, 
aged 34 year8, T.T.A., Telephone 
Exchange, Mysore. 

V. Gopinath, S/o Venkataiah, 
aged  47 years, Technical. Supervi8or, 
r.D.Telephono Exchangag Mysore. 

P.: Shia Kumar, S/o Praaanna, 
aged 36 year8, Technician, 
Telephone Exchange, Mysore* 

'MiNi Krishne U, Sb late M.S.'.Nanjaraja Urs, 
aged 36 years, Teohnician,'Telephone Exchange, 
Mysore. 

32,. N. Mahadevaiah, S/o Subbaiah, 
aged 38 years., Technician, Telex O/o. 
:Telephone Exchange, Harding Circle, Mysore. 

.33.iM.M. Sheshanna Swamy S,o Bommimalai'ah, 
aged 37 years, Technician, Telephone 
Exchange, Bannur, Mysore. 

34•' Shivarudraiah, S/o Anafldaiah, 
aged 38 years, Technician, Telephone 
Exchange, Gokulam, Mysore. 

BiN. Gangadhara, S/o B.N. 'Neele Gowda, 
aged 32 years, Technician, In8tallation 
(-108 Exchange, Gokulam, Mysore. 

P. Ramachandra, S/o.Puttappa, 
aged 33 years,'Tachniciaa Installation, 
C—lOB Exchange, Mysore. 

37 9.V. lokesh, S/o B.G..Venkobarao, 
aged 37 years, Technician. P.R., 
Telephone Exchange, Mysore* 

38. K. Sardapasha, S,o N. Moula Sabeb, 
aged 44 years, Technlcian,.O/o 
S.D.O.P. Nazarbad Mysore. 

40.. A. Suresh, S/o L. Ananda ramaiah, 
aged 34 years, T.T.A./TTE Balavadi, 
Telephone Exchange, Belawadi, Mysore. 

N. Naik, S/o P.J. Maik, 
43 years, S.T.S. Senior Technical 

_#drXsor, P.R.Telephone Exchange, Mysore. 

	

. L.T. 	sh, S/o late L. Thirumalachar, 

	

aged 
	ears, T.T.A. Gokularn Telephone 

	

(xch 
	

Mysore.  

	

S.V. 	ntha Narasimhan, S/o S. Venugopal. 

	

aaed 
	years, .T.A. Kollegal Telephone 

, Mysore. 

4. 8.5. Shivamadevappa, S/o K.. Shiv
1.
e'iah•,, 

aged 36 years, Technician/S.D.C.T. 
Telephone Exchange, Kollegal, Nysore. 	 Applicants 



45. G.S. Ooreswamy, 5/0 Siddanayara, 
aged 36 years, Technician, Switch Room II 
Telephone Exchange, Mysore. 

459 B. Govinda Satty, S/c U. Begur Satty, 
aged 44 years, Tehaphone Exchange, Mysore. 

47, S. Rangaiah, 5/0 Sannarahgaiah, 
aged 54 years, Technical Supervisor, 
C—DOT, Exchanges  Mysore. 

S. Manjula, S/c S.N. Badarinarayan, 
aged 34 years, Technician, Telephone 
Exchange, Mysore. 

N. Prabhakar, S/c late K. Narasimhulu, 
aged 37 years, Technician, Telephone 
Exchange, Kadakola, Mysore. 

Srinivasa Nurthy S/c Ramanath Prasad, 
Technical Supervisor, P.R. Telephone 
Exchange, Mysore. 

S.R. Srinivaaan S/a S.T. Aamaswamy, 
aged 38 years, T.T.A., 0/0 S.D.E.Central, 
Mysore. 

52, K.G. Raju, S/c Ganganna, 
aged 47 years, TCHS1 S—D.E. 
External JLP. Mysore. 

C.S. Vankateshan S/a C.V. Srinivasan, 
aged 42 years, T.T.A. S.F.K. Tel.Cxg. 
Plysore, 

S.G. tlenkatesh, S/a late S.H. Guidu Rao, 
aged 46 years, Senior Technical Supervisor, 
S/R UI. Telephone,Exchange, Mysore, 

N. LingaRaju, S/o K. Nanjaiah, 
aged 48 years, I.S.O. S.R. Unit I. 
Telephone Exchange, Mysore. 

N. Subrahmanya, S/o Madaiah, 
aged 46 years, T.T.A. 0/0 the S.D.E. 
Buildings, 0.E.(Lnternal), Mysore. 

Nagasha, S/o Shivanna, 
40 years, Technician, Telephone 

ange, Tiptur. 

jManjurekhar, S/c H.S. Krishna Plurthy, 
36 years, Technician, Telephone 

tsnge, Tiptur. 

N'. Krishna Plurthy, S/a Ningappa, 
aged 33 years, Technical Assistant, 
Telephone Exchange, Tiptur. 

, TIVE 

Applicat8 
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60. H.K. Lakshrnana, S/0 H.R. Kariyappa, 
aged 36 years, Technician, Telephone 
Exchange, Hullyar. 

61.8.S. Shenkarappa, S/a Siddegowda, 
aged 41 years, Technician, Telephone 
Exchange, Tipbur. 

62.T.P. Nijalingappa, S/a 1.5. Panchaksharàith, 
;aged 35 years, T.T.A. 0/0 A.E. C.00T.II, 
Tumkur Exchange. 

63, H.R. Ramàchandre, S/o L. Ranganna, 
aged 40 years, Technician, Trunk Exchange, 
:Tumkur. 

64. K.V.N. Gupta, S/o K.V. Ratnam, 
aged 49 years, T.T.A. Telephone Exchange, 
iGubbi, Tumkur, 

65. hG. Prakash S/o N. Gangadhereshetty, 
'aged 35 years, T.T.A. Telephone Exchange, 
Turuvekere, Tumkur Diet. 

r.R. Basavarajeppa, S/o D. Rudrappa, 
aged 33 years, T.T.A., O/o S.D.0, Phones, Tumkur, 

S. Putteerappa S/o Sannamudda Cod, 
aged 38 years, Technician, 0/0 SOOT, Tumkur. 

68. M. Ekbal, S/o M.M. Xhaleel, 
aged 38years, Technician, Telephone 
Exchange, Kunigai., Tumkur Diet. 

69. 0.5. Shivananda S/a Siddappa, 
aged 32 year8, T.T.A. Telephone Exchange, 
Kunigal, Tumkur Diet, 

70, Ravindra S. Kulkarni, S,o Sheshagiri Rao, 
aged 38 years, Technician, 0/0 The 5.0.0.1., 
Tumkur. 

71. S.Revanna, S/o Siddamellappa, 
aged 35 years, T.T.A. Telephone Exge., 
tadhugiri, Tumkur Diet, 

H.R. Suresha, S/o H.V. Ramachandra Rao, 
, JE TF?jed 38 years, Technician, O/o S.0.0 Phones,Tumkur. 

ashekaraiah v  S/o Doddaveerappa, aged 41 years, 
Teqhnian, C—DOT. Telephone Exge. Tumkur. 

S/o Chikkanna, aged 31 yeara, 
( 	 &Te3.pt4ne Exchange, Gubbi, .TLnnkur Diat. 

5, XAflnappa Rao, S/a J. Nurthy Rao, 
35 years, Technician, Turuvekere, Tumkur Oist. 

- =i:-  G.N. Raju, S/o K.C. Govindashetty, 
aged 39 years, Technician, Telephone 
Exchange, Pavegeda, Tumkur Diet, Aplicants 
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Hanumantha Raya,  S/c  Naraseeyeppe, 
aged 31 years, Technician, 
Telephone Exchange, Pavagade, 

78. H.C. Sreedhara Nurthy, S/o H.N. Chikkanna, 
aged 32 years, T.T.A. Telephone Exchange, 
Hirehally, Tumkur Diet. 

V. Narayanaiah, S/c Venkataramappa, 
aged 49 years, T.T.A. Telephone Exchange, 
Koratagere, Tumkur Diet, 

Nagaraju, S/o Hobalaiah, 
aged 34 years, Technician, 
Telephone Exchange, Kcratagere, 
Tumkur Dist, 

R. Pandappa,S/o Yenne Rangappe, 
aged 39 years, Technician, 
Telephone Exchange, Sire, Tumkur Dist. 

82. T.N. Negendra Rao, S/o T. Nagaraja Rao, 
aged 39 years, Technician, C—DOT Exchange, 
Tumkur. 

M. Kulasekaran, S/o Pluniswamy, 
aged 56 years, Technical Supervisor, 
C—DOT Exchange, Tumkur.. 

lakshminarasappe, S/o Ugranarasappa, 
aged 35 years, Technician, 
C—DOT Exchange, Tumkur. 

H.B. Aswathanerayana S/o C. Bettaswamy Gousde, 
aged 36 years, Technician, C—DOT Exchange, 
Tumkur. 

H.3.Indiramrna, 0/0 H.N. Janardhan, 
Technician, C—DOT Exchange, Tumkur. 

M.A. Narayana Plurthy, S/o M.N. Ananthararnaiah, 
aged 34 years, T.T.A. Telephone Exchange, 
P1andya  District. 

Suvarnamurthy, S/a Narasimha Nurthy, 
aged 35 years, Technician, Telephone 
Exchange, Ilandya. 

Usha Anil, w/o N. Anil Kuniar, 
aged 34 years, Technician, 0/a SDE(P) I/D, 

\TIVE7 fndYa 

Shashikala, bi/o S. Ramesh, 9O•'\34 
years, Technician, 

0/a DE(P) I/D, Plandya. 

O)ChandraPa, S/o Deve Cowda, 
Mge. 35 years, T.T.A. Telephone Exchange,  

ranQaPatne, Plandya District. 

S. Siddaiah, S/a 5iddalah, 
aged 34 years, Technician, Telephone 
Exchange, Shivally, flandya District. 

Appj.i. cants 
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93. Jayaraju, S/o, Hoinbalaieh, 
aged 39 years, Technician, 
Telephone Exchange, Keragodu, 
Mandya 01st. 

94.G. Channajah, S/o Ganda setty, 
aged 47 years, T.T.A. Telephone 
Exchange, Nagarnangala, Mandya Diet. 

95. Gopala Gowda, S/o Chenna Gowda, 
Aged 41 years, T.T.A., Telephone 
Exchange, Pandavapura, Mandya Diet. 

96.S.N. Subbanna,S/o K.N. Nagaraj, 
aged  35 years, Technician, Cross Bar S/R. 
O/o SDE(P) I/o. Mandyek, 

N. Balarajamurthy, S/o Nagappa, 
aged 41 years, Technician., Telephone 
Exchange, K.f1.Doddy, Maddur, Mandya Diet. 

C.S. Gayathri S. RaghavendraRao, 
aged 36 years, Technician, 0/0 AE(P) 
Croaa Bar Indoor Exchange, Mandya. 

99 Nonjundaswamy, S/o Komaraiah, 
aged 38 years, T.T.A. 0/a S.O.E. Phones, 
!landya. 

100.R. Vibhakara Reddy, 5/0 K. Ranga Reddy, 
aged 37 years, Technician, 0/0 S.D.E. 
Phones, Outdoor, Mandya. 

IOI.VenkatasUbbaiah V. S,0 C.S. Venkatachalaiah, 
aged 36 years, Technician, o/o S.D.E.P. Mandya. 

102.$. Gopala Krishna Prasad, S/o H. Shankar Prasad, 
aged 38 years, Technician, O/o S.D.E.(I/D), 
Telephone Exchange, Mandya. 

103.$.V.Lakshminarayana, 5/0 S. Venkatagiri, 
aged 35 years, T.T.A. C/oSOE(P) I/O. Mandya. 

104..R.Nagendra, S/o H.N.Raghavendra Rao, 
aged 34 years, T.T.A. 0/c S.D.E.(P), I/O, Mandya. 

105.K. Ramegowda, 5/0 Kari Gowda, 
aged 47 years, Technical Supervisor, 
d/o SDE(P) I/O Mandya. 

. Mohan, S/o Balasundara, 
d 33 years, T.T.A., Telephone 

,- 	Cxhange, Srirangapatna, Mandya aist. 

( 
'

74LC Prakash, S/o Channa Bovi, 
50 years, T.T.A. Telephone 

1)hange, iladdur, Mandya Diet. 	
•1S 	 Applicants 

. . .8.. 
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('lanjunatha Kumar, S/o Venkataramanaiah, 
aged 35 years, lechnician, Telephone 
Exchange, K.R.Pet, Mandya Di8t. 

R.K. Dakshiyini, S/o M.S. Venkatoshmurthy, 
Technical Supervisor, aged 42 years, 
SOEP I/O Mandya. 

110, M. Jayaraj, S/o ('lose?, 
aged 48 years, Senior Telecom 
Technical Supervisor, Indian Cross Bar 
Exchange, Aahoknagar, Mandya. 	.. 	Applicants 

(By Advocate Shrj M.B. Nargund) 

Us, 

The Chief GeneralI1anager, Karnataka, 
Telecommunication Circle, Ulsoor, Bangalore. 

The General Ilanager, Telephones, 
('lysore,Dist. Jlysore. 

Telephone District ('lanager, 
Tunikur ,Dist. Tumkur 

Telephone District Engineer , 
U.V.Roacj, Mandya, Diet. Mandya. 

Union of India represented by its Secretary, 
Telecom Department, Sanchar Bhavan, New Delhi. 

The Chairman, Telecom Commission, 
Sanchar Bhavan, New Delhi. 

Secretary to the Department of Personnel, 
Public Grievances and Training, Govt. of 
India, (Dept. of Personnel & Training), New Delhi. ,. Respondents 

(By Advocate Shri C. Shanthappa, 
Addi. Central Govt. Stg. Counsel) 

OR 0 CR 

Shrj JUtjce P.K. Shyamsundar. Vice Chairman 

We have hoard both sides. The question for consideration 

/ ;hGrein is whether all these applicants numbering 410 are entitled , ' 	 S 

/ 
(1 	

benefits as was 9rantod by this Tribunal in O.A. No.155/1992, 
If 
flf 	\( disp9O of on 6.3.1993. 

I 

000900 



2. 	It is urged by both sides that the position is similar 

to i&hat was dealt with in the aforesaid 0.A. and therefore it 
.... 

• . becomes apparent that we have to simply act in terms of what was 

donei in. the aforesaid 0.A. 	Following the said 0.A., we now pass 

the following order. 

3. 	. 	Respondents are directed to count the period of training 

undergone by the applicants as duty for the purpose of granting 

increments nationally and to extend the actual benefit of increment 

from 1.10.1990 onwards, 	The financial benefits flowing therefrom 

shall be extended and be made available to the applicants within 

three months from the date of receipt of a copy of this order. 

4, 	We take this opportunity of directing the department to 

makesimilar order in all such cases which are to be regulated in 

terms of this order, 	It is unnecessary for everybody to come to 

the Court for relief. 	In fact, it is observed by the Supreme Court 

in tñe case of Inder Pal Yadav Vs. Union of India, reported in 

1985.SCC(L&S) 526, that the rights of the parties are to be regulated 

in accordance with the rights so settled. 	We do hope, this will be 

the last set of litigation in which we are asked to adjudicate. 

( T.V. RA'IANAN PU6'C*W"y  -- 	- 	(P.K.SHYAIUNDAR) 
MEFIBER (A) 	 VICE CHAIRMAN 

Section Off lceP 	- 	I 
Centrif Admlnfetrative TiThugal 
\ 	Eangalore Bench 

Bangáf,. 



CEP4RAL. ADMINISTRATIVE TRIBU?IL 
I 	 BANGALORE BENCH, BANGALORE 

COEMPT PETITION NO.89/1995 IN 
O,A.NOS.106 & 360 TO 468/95 

MONDAY THIS THE THIRIETH DAY OF OCTO8ER 1995 

iMiR. JUSTICE P.K. SHYAP1SUNDAR 
	

VICE CHAIRMAN 

R. T)V. RAMANAN. 	 MEM8ER (A) 

P1. Bhuvaneswary, 
aged 37 years, 
Technician 
b/o 0ET(QA, HTL Complex, 
Madras Applicant 

( 8yAdvocate Shri K.V. ) 
Suryanarayanaiah 

V. 

3. Ramanujam, 
Chief General Manager(Telecom), 

arnataka Circle, 
Bangalore 	 Respondent 

(By. Addl.Central Govt. Standing.) 
Counsel Shri M.V. Rab 

IIR.JLJSTICE P.K. SHYAMSUNDAR, VICE CHAIRMAN 

Heard Shri K.V. Surayanarayanaiah, 
Ml , 

S' 	 . learned counsel for the applicant and Shri M.V. -.; 
learned Standing Counsel who took serious o 

) iobjection to the tenability of the contempt 
).j.; 

' petition pointing out that the applicant who is 
S.- 	- VJ •* 

now working in Madras óan.not file a contempt 

/vV 	

petition before this Bench and complain of non— 

implementation of a judgment of this Tribunal in 

O.A.Ns.1O6 & 360 to 468/1995 dated 16.1.1995, 

it . . 	.. 	 . 	.......- 	, 	..- 	.. 
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The controver8y herein is that the period 

spent by the applicant on training be reckoned 

as spent on duty and following such reckoning, 

the financial benefits flowing therefrom 

should be made available to the applicant. 

Wa are1  told that the foregoing is the purport 

of the earlier decision of the Tribunal and 

in the caee of Elias Abmed & Ore v. Union of 

India & Ore (O.A.Nos.451 & 548/91 dated 29,12.92) 

the Full Bench of this Tribunal said that the 

Department should take care to ensure that all 

persons are treated alike in that all the 

employees of the Department similarly situated 

should be dealt with in like fashion and all 

the benefits flowing therefrom should be made 

available to everyone who need not be driven to 

initiate separate proceedings and that instead 

of filing O.A., the suffering employees may 

initiate contempt proceedings. Accordingly, 

the applicant herein has initiated this contempt 

proceeding and asked us to take action for not 

treating the period spent by her on training 

as period spent on duty which appears to be the 

settled position in law. The learned Standing 

Counsel says that it could be done provided the 

applicant makes an application at Pladras where 

the applicant is now working. Besides, it is 

said that the C.G.M. Quality Assurance who is 

authorised to look into these complaints should 

have been made a party and that applicant could 
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have made a representation to that authority 

in which event in all probability she could have 

had her grievance redressed. We are not 

inclined to take any serious note of the 

submissions made by the learned Standing Counsel. 

The ¶pp],icant is said to be presently working 

in MadxPi on deutat ion but is still borne on 

the cadre of (A'M TelcomOistrict, Bangalore, 

Karnataka,, If that be the position, s•he can certainly 

make an application before us. She can also 

without any exception maa an application before 

the iadras Bench but that does not take away 

our jurisdiction in the matter. It cannot be 

said that we do not have any control over the 

subject matter in this controversy. 

.2. 	Be that as it may, we do not wish to 

go into all these needless buffeting about an 

employee whoclaiffis parity in the matter of 

treatmont of r€ckoning her service spent on 

training as spent on duty. Whether it is here 

or in Padras, the cubcome would be that she 

( 	 ' 	would be entitled to all the benefits. sIe do 

not propose to initiate proceedings for 

- 	) contempt as souQht for by the applicant;inetead 

we direct CC1, K.rriataka Circle, Bangalore, 

to lock into the grievance of the applicant and 

remedy it in accordance with law. We direct 

the CGM to take necessary action within three 

months from the date of receipt of a copy of 

this order. The CGP1 will take notice of the 
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decision of the Tribunal in C,As. referred 

to bJe and apt according to the directions 

therein. With these observations, this contempt 

petition stands disposed of with no order as 

to costs. 

P 	
- N 

47 
	 T'1E1'BER() 	 VICE CHAIRMAN 

'G'ij 
	

UE copy 

ua 

Cenpel AdmiflIèj.jjvø Trtbg 
Bangaor. Bench 

Bangalore 



APPLICTS 

1. 

	 V/S. 

pcx Abs 	 60V PCCA dh /( 
CENTRAL ADMTh ISTRATIVE TRIBAL 

4 BANGALORE  BENCH 

Second Floor, 
V. 	 Commercial Complex, 

V 	

V 	 Indiranagar, 
BANGALcRE.... .560 638. 

V 	 V 	1ated: 9FEB 1995 
V APPLIbATIQ'J NO:l 06 and  360 to 468 of 1995. 

- Sri.N.Seetheramu and(109) OtherE. 

IESPNDENTs..Chif Generel M5n2 ger, Kernats ke Telecom Eircle, 
Benge.lore six others., 	 V  

I. 

1. 	ri.M.B ,Nergund,dvocate,NO.799,Third Ma in Roed, 
ajajinger,Bangelore-560 010. Fourth Block. 

2.' 	Sri.G.Shenthappa,Addl Central Govt.Stng.Cóunsel, 
High Court .Building,Bangalora-560 001. 

SnSject;... •rwardjr.f c•pies of the OrdQr- Passed.bj' the C4.ntraj. Administrative Triunal,Baga1r.. 
4  ---xx-- 

Please find enclsed herewith a copy of th 	DER/ STAY 
DER/14TEFILM ORIJER/ Pss&d by this Tribtr1 in the. above mentioned :-ap ' licat.ion() on 1 -oi-is. 

1 	
-I_t,.'i. Y RrR 

..1•••. 
	 UVUiL,jLU. t$fIANCHES, 



CENTRAL ADMIN ISTRAT DIE TRIBUNAL  
BPN GALORE BENCH 

	

S 	 .1 

Second Floor, 
. 	. 	 Commrcial Complex, 

Indirenagar,- 
Mic.App1ns.No.376 and 377 of 95 BPNGALE - 560 e3a., 
---------- - - 	 - 	D at e 	5 S E P 1995' 

APPLCATIcNNO. 	106 of 19.95 and 360 to 468 of 1995. 

APPLANTS: N.Seetharainu and 109 others.,.. 	. 

RESPDTS: The Chief General  Manager, Karn at aka Telecom 
Cricle.,Bangalore and six others., 

To 	 . 
Sri.M.B.Nargund,Advocate,No.799, 
Third Main Road,Fourth Block, 
Rajjinagar,Banga1ore-560 010. 

Si.M.Vasudeve Rao,Additithal Central 
Govt.standing counsel,High Court B.40 -  

Bangaiore-I.  

.1 •  

Is 

Subject:- F.rwarding copies of the Orders passed. by the-
Central Mrninist rat ive Tribunal, Bangalore-38. 

--- xxx--- 	 . 
Please find enclosed herewith a copy of ihe Ordt,r/ 

Stay Order/Intorim Order, passeó.-by this Tribunal in thp. 
mentioned app1ication() rn______________ . 

oa& • 	 •- 

. 

j-iPJrY REGISTRAR  
'.Y JUD IC IAL BRPCHES. 
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4 	In the Central Administrative Tribunal 
Bangalore Bench 

Bangalore 
9 3C 

Applictuon No.. lo R 	
199 

ORDER SHEET (Contd.) 
s-A. N 	 /ce L5J t ch2e4 	 R 
Date 	 Qff ice .Nozes r 	 Orders of Tribunal 

PI'S(VV)JVR(MA) 

8.9.95 

Heard both sides. We 

find no reasons to extend further 

time to Government for compliance 
" 	Of the directions of the Tribunal 

givenin O.*.Moe.106/95 & 360 to 
468/95 disposed of on 16.1 .95. 

We notice sufficient time has 

already been granted and no grounds 
have now been mad, out for further 
extension, of time. $.A.o,376/95 
.s hereby rejected. 

)C 

( )p  

The Standing Counsel asks 
leave on bshalf of the Department 
to defer payment of the financial 
benefits flowing from our order 
till the matter is fi nally 

resolved. We are not able to 

decipher what final solution the 
Department is going to offer. Our 
order is final unless it is set 
aside by a superior court. We see 
no reason why the officials should 
not get the benefit of our orders 

in terms of money. Whatever 
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financial bensfite are due, 
the D.prtmsnt ahould arrange 
to pay thi same without any 
further delay. In the light 

-. 	 of the above 	L.!o.377/95 
in L*.Nos 4,106/95 & 360 to 
468/98 shall stand r.jectd. 

/41 
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CB4TR6L AIDMIN ISTRAT DIE TRIBWAL 

1 	 BPGALOREBCH 

- Second Floor, 
Commercial Complex, 
Indiranagar, 

Cont,rt Potitien N,.89 of 1995 in BPNGALCE - 560 030. -- - 	.. 
Dated -6N0v1995 

APPL1CATICN NO. 106 and 360 to 448 of 1995. .L-- 

I 
APPLS M. BhgVaneswasy,  

v/S. 

RESPCNDTS Sri. J.Raanuj arn,Chief Ganra1 Manager, 
Telecoce, Bangalor.. 

To 

Sri.LV.Suryanarayanaiah,Advocate, 
No.HL-587, Fort Area,Krishnarjapur, 

Banga1oro.560 036. 

Sri.M.VasudovaRao.Addl.G..G.S.C. 
High COUXt Bldg, nga1ore560 001. 


